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press. She must ecither substantiate it
and clarify. . ..(Interruption)
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‘*a question may be asked for the pur-
pose ol oblaining information om a
matter of public importance”,

A question has been asked:
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SHRIMATI INDIRA GANDHT : 1 made
no allegation. Tdid say that 1 had heard
something like that......(Interruptiony. If
they say that it is not true, I am prepared
to accept it. .As to whether I regard my-
self as an enemy of any party, T do not re-
gard myself as cither an encmy or a friend
of any party as such. It is a question of
policies and the steps which any party takes
or does not take. 1 sometimes criticize
otherparties also. [ do not criticize them
in general or everything about them; ]
criticize a particular issue where I think,
they are doing wrong. In that way there
arc things which the Marxist Party are
doing which T consider wrong...... (Inter-
ruption).

DR. RAM SUBHAG SINGH :The
Prime Minister goes to Cochip at State ex-
pense and the Food Minister goes to Guja-
rat and enjoys State hospitality but in the
course of that talks about dismantling the
Government of Gujarat. It is most objec-
tionable...... (Interruption). Itis due to
Cong (I) and her leaders that an ealire
mess has been created in West Beogal.
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12.45 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF HUNDUSTAN ORGANIC
ChemicaLs LTp. BomBay, INDIAN Druas
AND PHARMACBUTICALS Lab. New Devur

AND  DevsLopsenT COUnOmL rOR
DRUGS AND PHARMACEUTICALS

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND ME-
TALS (SHRI D.R. CHAVAN) : Téeg 10
lay on the Table—

(1) A copy each of the following papers
under sub-section (1) of section 619A of
the Commission Ast, 1956:—

(i) (a) Review by the Government on
the working of the Mindustan
Organic Chemicals Limtted,
Rasayani, for the year 1968-69,

(b) Annual Report of the Hindus-
tan Organic Chemicals Limited,
Rasayani, for the year 1968469
along with the Audited Accounts
and the comments of the Comp-
woller and Auditor Genersl
thereon. [ Placed in library, See
No, LT-2858(70 |

Review by the Government on
the working of the Indian
Drugs and Pharmaceuticals
Limited, New Delhi, for the
year 1968469,

(i) (a)

{b) Annual Report of the Iadian
Drugsa ad Pharmaocutic als Lim-
Hed, New Delhi, for she yoar
196869 along with the Aundited
Accounts and the comments of
the Comptroller and Auditor
General thereon. | Placed in
Library, See No. LY-2698/70 )

(2) A copyel the Ansusl Report of
the Development Council for Drugs snd
Pharmaceuticals for the year 1968-69, under
sub-seotion (4) of section 7 of the Indus-
tries (Development and Regulatiom) Act,
1951, [Placed in Library. See No. LT-2859/
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